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CALLING ATTENTION TO A MAT- | tendency affecting thereby the flow of

TER OF URGENT PUBLIC
IMPORTANCE

Serious Food Situation in Delhi due to
abnormal rise in wheat prices

! T YT (3¥h=r) 1 3arE@ AENEA,
# am#Y v A Ag & a@ wem H
aarats 3fg 3 efcooweawn feesdy #
el @A frafa FY i ofa &y
A2k &1 g fediar g

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICUL-
TURE  (SHRI ANNASAHEB P.
SHINDE) : Sir, the rise in the prices of
foodgrains in the country has been a
matter of considerable concern to the
Government. With a view to checking
the price rise steps have already been
taken, including measures to improve
the availability of foodgrains in the
market particularly in the deficit States.
The Union territory of Delhi which is
contiguous to the surplus States like
Punjab, Haryana and Uttar Pradesh,
has been kept as a separate zone for
the purpose of movement of wheat on
trade account. So far as rice is
cerned, it is a part of the composite
northern rice zone, and movement on
trade account within the zone is free.

As a policy, a substantial part of the
foodgrains requirement of Delhi is be-
ing met through fair price shops by
release of adequate quantities of food-
grains from the Central stocks. During
the current year on an average about
40,000 tonnes of foodgrains per month
are being issued to meet the require-
ments of the public distribution system
of Delhi. In addition to coarse grains
end rice which are freely available in
the market under the revised wheat
policy a certain quantity of wheat has
also moved to Delhi on trade account.
With the tapering off of the current
peak procurement season, the market

prices have however shown an upward
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con- |

wheat to Delhi on trade account.

With a view to meeting the situation,
in addition to maintaining supplies of
foodgrains from the Central stocks,
several steps are being taken to curb
speculative rise in prices by propsr en-
forcement of the regulatory measuress,
The situation is, however, being under
constant review in consultation with the
Delhi Administration.

Wt it g fed) davda wnEe,
F 4 qmA 7 w@r i & wd agian
zdY a%g &7 Q7T T | aF ag ¥ &
Fwl T4 BT FT AR “AF9Ra Zreva §
s#ffaa 39 @ F¥ 6k M7 § foud
ag Bar & f& g9rg R gfearom @ @&y
w# g %7 fAata 43 g/ A dar A @A
qrar § 4 ®F &1 T 3% afa &
a% 9ga war § | :

Wy gew w (gfor) o Ag &
wrd faeell & 5 %o ufa feefy wgw wav

]

M @ ag : F ady aad A af
721 %1 Al 2t AEdd F uF AN
A #gr fa At qar # dR-Ar T ag
gad arar qr Q) fovd @mE 3 9gi
@Y ady g fear gr, @ Fg FHEARY
2y 3 %gd @ 4 9y agra o) w9
37 2 Ie¥ 1 eenA1 Ay § wifw awTC
¥ qrarem A A, Sat Ay =Y g
B A0 A %47, 5 ®o afo fady 7§ faa
@1 & | 3ufag 7 wdl agra 8 ag SmAr
argal g f& Far 28 @A ot § 7 24%
AWTAT 0F @I § 3g W\ B\ar g

“A grand conspiracy seems to
have been hatched by big grain dea-
lers to deny wheat to the people of
Delhi and to use their cries of pro-
test to force the authorities into
raising the free sale price of wheat.
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Mandi sources say the licensed wheat
dealers are refusing to lift wheat
stocks. Farmers are learnt to have
been paid gratuities to keep wheat
with themselves as a result of which
large tonnage has rotted and has
been fed to animals.”

tgfan «31d 2g § f5 ag ) dve sife-
W Iza 77 § e qra oL ST A9
78y & 38 A IaHwC w faar aF-
[ gl W@ &, FaT IqF! HAT AZRa
AT § ? g ag |y SrAar Aargar g fx
3@ @ * faad #Y 97 d@A 2 A 29
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f& 27 212 4 338 1T w3 @ F Aiw
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W@ e ? AT AOF) g9 qUd Ay AY AvA-
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arg raA F13 agy # A a7 4 A fufam
&eATE faum ¥ oA-w1E I # fag
S E A AET F g@a F1 FGF A UMA-
#E AT Ay ¥ ¥ 7 3A a2g 3 Argy
FO A & Q) ghoel &/l g ok
faa®d w1@ UwAsE ad 0 0@ Ay
F ged 2A 92 a8 fag;a & fag am
T F G 3 ) g0 ara § 1z oY Amar
rgar g f+ 91 38 i@ F TA7 FA F23
Tiw =9 &, o aArs fa0dy 5w 548
g 393 faarh oW FUTH R0 3 fag
7 a1a Jrar ar o qiso #TLo AT
HIT FY ageqr 4 g 7 7

SHRI ANNASAHEB P. SHINDE:

Sir, I think we should try to appreciate
the food problems of Dethi in the pro-
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per perspective. Of course 1 share the
concern of the hon. Member that as far

, as the reported high level of black mar-

ket prices of wheat in Delhi are con-
cerned. . .

ot Tt Tir ¢ fediEe adr &, 2z ama
adY &\ wmF Geaar arfed fa ag S|
gy & 1

SHRI ANNASAHEB P. SHINDE:
First of all it would not be right to
presume that the Delhi population has
to depend entirely upon open market
purchases of wheat because the Delhi
population according to the census of
1971 was 41 lakhs and according to the
latest estimates now it is 46 lakhs and
we are issuing to the Delhi Administra-
tion every month 35,000 tonnes of
wheat and 4,000 tonnes of rice. That
means 39,000 tonnes of wheat and rice
are issued for public distribution at con-
trolled price to the public of Delhi. So
by and large 8 kgs. per head is the
availability in Delhi at controlled price
and therefore large sections of the popu-
lation have nothing to do with the pur-
chase of black market wheat at higher -
level of prices.

Then, Sir, as I have already explain-
ed in my statement there is no curb on
the movement of coarse grain. A few
thousand tonnes of coarse grain do
come into Delhi because there is al-
ways a certain section of the population
which consumes Bajra. Then, about the
high open market price of wheat I can
appreciate the hon. Member’s concern,
but Delhi has a common zone with
Punjab and Haryana as far as non-
levy rice movement is concerned. There-
fore, the total availability of foodgrains
in Delhi is not so low as is being pre-

 sumed by the hon. Member. In addi-

tion to that, I was looking into the
statement. After the new wheat policy,
42,000 tonnes of wheat have been per-
mitted by the Punjab and Haryana
Government to be moved to Delhi. Qut
of that in this month alone about 7,000
tonnes are expected to arrive. That
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means the total availability of food-
grains is not going to be less than
50,000 tonnes, which is the assessment
of Delhi administration of the require-
ments of Delhi. Naturally in Delhi
there are certain classes of consumers
who would not like to purchase rationed
wheat which is again because we are
accustomed to the amber-coloured
wheat, a very superior type of Indian
wheat. As regards the wheat distributed
in Delhi, through the public distribution
system, some part of it 1s imported. It
is red wheat and normally the Indian
consumer is not accustomed to that
type of wheat. I have heard a number
of hon. Members telling me that the
quality of wheat which is being distri-
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buted is not good. This is the general :

impression in Delhi. If there has been
any deliberate effort to tamper with the
quality, etc., I shall welcome complaints
and we shall be glad fo take them wup
with the Delhi administration. I have
already taken up some of these com-
plaints with the Delhi administration
and they are looking into them. But to
say that the whole population is entirely
depending on the blackmarket would
not be correct, though I know there are
some areas, arising out of the food
economy in our country. Asg far as the
ban by Purjab and Haryana is con-
cerned and to which the hon. Member
referred, no State Government in the
country has unilaterally the right to im-
pose a ban because these orders are
issued normally wunder the Essential
Commodities Act. The concurrence of
the Government of India is necessary
for imposing a ban on the movement
of any foodgrains from one State to
another. There has been no concurrence
of the Government for a ban on such
movement.

SHRI LOKANATH MISRA (Ori-
ssa): We are suffering from the after-
effects of the bungling of nationalisa-
tion last year. In one sentence T would

put it that way. Now, Sir, I have four
or five points which I hope would be
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replied to by the hon. Minister. May 1
know whether it is not a fact that last
year some of the wheat growers re-
gretted having sold their stocks at Rs.
76/-, which was the price initially fixed
by the Government, while the rates
went up to as much as Rs. 150 or Rs.
160, thereby giving the impression to
the people that there would be varia-
tion in the rates fixed by the Govern-
ment and, therefore if they waited, they
would gain? No. 2, may I know whe-
ther the distribution system, which has
been so highly described by the hon.
Minister, is not distributing uneatable
wheat, which is completely rotten and
degenerated, which has been imported
probably as a loan from the USSR? It
is purely uneatable and it is being
dumped on millions of people...

SHRI BHUPESH GUPTA (West
Bengal): It is from the USA.

SHRI LOKANATH MISRA: The
USA is not giving anything. It is pro-
bably purchased from the USA by the
USSR and dumped on us. I am thank-
ful to Mr. Bhupesh Gupta for remind-
ing me about it. The USSR purchased
it from the USA and since they did not
want to take it they dumped it on us.
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SHRI BHUPESH GUPTA: How

do you get these facts?

SHRI LOKANATH MISRA: For
that we will have to have a separate
discus_gion. Then, what happens is this.
There is a group of people who «call
themselves the self-appointed defen-
ders of social virtues in Delhi. A group
of about ten or fifteen people start
shouting against raising the market
prices.

Therefore, nobody is prepared to
stock any quantity of wheat which
would be perceptible. Therefore, there
is bound to be a shortage and these

self-defenders of social virtues, unfor-
tunately, belong to my friend, Mr. Bhu-
pesh Gupta’s party.
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[Shri Lokanath Misra]

The fourth point is the restriction.
There cannot be an unholy marriage
between free trade and control. But un-
fortunately, the hon. Minister wanted
this unholy marriage to be celebrated.

SHRI YOGENDRA SHARMA
(Bihar) : You want free marriage?

SHRI LOKANATH MISRA: I
never knew that the Communists want-
ed a restricted marriage — 50 per cent
free trade. I thought they were more
progressive. I never knew it,

SHRI BHUPESH GUPTA: Only
Biju Patnaik and our friend. . .

SHRI LOKANATH MISRA : There-
fore, these restrictions have stood in
the way of the inflow of wheat from
the wheat-growing States of Punjab,
Haryana and UP. Their wheat is bet-
ween Rs. 150 and Rs. 160 per quintal
while here wheat is sold at Rs. 315 in
the open market.

There is only one more point. As
eminent a person as Dr. Swaminathan
says that the hybrid seeds are most sus-
ceptible to pests. And I have paper cut-
tings which corroborate his remarks,
Therefore people who took to produc-
tion of hybrid wheat last year have im-
mensely lost in their endeavour to get
more wheat because the input was
more, it was more costly, and ultimately
the yield was not as much as they ex-
pected. Therefore, there has been a
set-back in wheat production as a
whole, and added to it, nationalisation
last year also had its impact on the
growth of wheat because when people
knew that there was going to be natio-
nalisation and it would not yield them
good prices, they switched over to other
kinds of production. These are the rea-

sons why there has been a shortage of
wheat.

SHRI ANNASAHEB P. SHINDE :
I do not know why Misraji thought it
proper to bring in the name of the

[RAJYA SABHA]
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USSR ifto this controversy. So far 1

have not heard any complaint about the

wheat we have imported from there.

SHRI LOKANATH MISRA: Leave
aside that point.

SHRI ANNASAHEB P. SHINDE:
Then the hon. Member made a very
incorrect statement, I should say. I am
not prepared to use strong words as he
is accustomed to. He said that the Gov-
ernment profiteered last year — they
purchased wheat from the farmers at
Rs. 76 and sold it at much higher
prices.

SHRI LOKANATH MISRA: 1 did
not say that. I think I have been mis-
understood. I never said that. I only
said that initially the rate was fixed
it was Rs. 76. Ultimately, it went up
to Rs. 150. And those who did not have
any holding power, the small farmers,
they had sold it away at Rs. 76 and
repented subsequently and so there has
been no initiative by the farmer this
year,

SHRI ANNASAHEB P. SHINDE:
Market price constraints were there.
Initially, the market prices were low
and later on there was an increase in
prices. But that is a different thing be-
cause at that (ime we were only making
open market purchases. Even the pro-
curement process was that it was mono-
poly procurement. We were purchasing
whatever arrived in the market. One
can have different views on that. Later
on, the prices went up.

SHRI LOKANATH MISRA : There
were the monopolists. They had to of-
fer; they had no other prices in the
country. He says, we did not fixed the
price. Who else fixed the price?

SHRI ANNASAHEB P. SHINDE :
It would not be a correct interpretation.
As far as the new wheat strains are
concerned—because he is trying to rely
on one staternent of Dr. Swaminathan
—it is true that most of the new strains

N
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of wheat or jwar or bajra, being more
_sophisticated strains, with more sophis-
ticated genetic techniques being used,
they have naturally to be protected,
and plant protection measures and other
things occupy an important place. But
saying that last year it was because of
this that there has been a setback in
wheat production, would not be a cor-
rect appreciation. Last year, it is true
that there has been a setback to wheat
production. There were some problems
of seeds which were happening. But
the main point is that the set-back came
mainly because last year, as the hon.
Member himself might remember, was
one of the driest winters.

Normally in India we get one or two
showers during winter. Last year the
winter was without any rainfall except-
ing for some rains in some isolated
pockets; it was one of the driest win-
ters. Then a severe cold spell came and
the wheat crop was also affected by the
cold spell. There was also power short-
age and a number of other factors. That
is why there has been a set-back to
wheat production. But to attribute this
fall in wheat production to wheat seed
is not good. To create an impression in
the country as if the farmers should
not use this wheat is not correct and I
would plead with the hon’ble Member
not to do it because this wheat seed has
been so successful in the country. In
fact amongst all the grains, whatever
may be the temporary setback, wheat
production has been doing very well.
Whatever the drawback we have got to
improve and we should not create an
impression that the present wheat
variety and strains are not in the
national interest.

We are aware of increase in prices in
Punjab and Haryana. We have drawn
the attention of the two Governments
to see to what extent they can help to
JTestrain the present trend.

About the high level of prices and
unholy marriage, I do not know be-
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cause the hon’ble Member’ stands for
private trade and laissez-faire. He
pleads for unholy marriage. If he means
by unholy marriage the wheat trade, I
have no objection.

o\ FFEENT WEA (3T 93W)
graamts S, A FB A3 T|WT AT
Q9T F1 FeFw FRA0 AEA 1 facEy wEgr
# g & wig sy -dW adHi § fa
wfa 8 @3 & ! 9 § A9g =1 gar Wi
ar 150 U wfa fravem, sa &
190 ¥, 3TRA F WA F 47T 250
FQ, 751 § 97 300 ®T AR AT {99
ATNT 9T {F W eATAFAW qEqTT AV
gaar J |y 9g 41 315 w9 wia fraea
ag ¥y g@AIr oAV, afsa gaw faa goor
Frvq oY 7 g3 fxar g & wrg 500
Ty sfa fraeza a3 oga mar &) &1
YgAY STa @ & ATGR gBAT ATgar § 98
ag & f5 3 ST wrg 9 € 7T A8 9@ §
30FT TH 77 ag Ay Wr g 5 T &
gdy wsdi ¥ A fasaw ady R,
399 39 st § wen fagaw wide sy
an fear § 7 QY faa wsay #§ qen fad-
an ARy AN Adt g, 4, ghRamm
qata AT 3 FIT F Ag SWRA FIH
iy USd g, 9Ad 34 gl &t afaw
Arar i T A7 2371 § S A fagar arw
At A48T & 1 UF 0@ At ag & f5 #ar an
fagely FY WY 9w Wiz gfearm £v S
ig samd @a g sad afmfaa =W
a7 fasdY #7 €Y avg UF ARG 273
£ g J4% FAQ @A 7 9gHr
FTa @) § 4@ ATAAT ATRAT § | gAY qig
ag & fr ars axmEarwEl ¥ ag anmar §
f5 gfo wdy =Y ga@maw 7 Fy4 T &=
AN W@ Y ®EA H 3 FAS 2A g
F1 3@TEA 31 38 AFLT F FAHA 79
Harad FA7 @1 g | FfFA AT a7 FY
fegqfa ag & v 3% wzT ¥ &Y 8o @@
zq usfaa gWr ATfRY a1 3&¥ 30 1|
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Za #Y axfaq A g arar & s fala
A ARFT AU AT 98 QT Ty 4 i
wdYsY & qeAr argar g f5 s falaii +y
et T A fadey qard A EAE A
Ak 3 fau 388 oY s8 wgar THL a0
fardl 1 Sreaizga w@i A 3 aifs
f&arm sfax 3 afus 9g 23 2w § ser-
g1 FT AW fa?ad} %, ag waar a 2Ar
93 7 T 3@ av@ AT F JrATT AT
A€ & 7 A\ A | 3z Har AgAT
B 5 0g #7 Soiwm ag@ #r @) Al
7@ arad § @R SWA qea 3adv @
T g 5 o3 & wa ¥ f9a3 ure aral
WU FT @R 47 98 TS *1 arfas
™7 A SO e q@ w1 arfEs
8 Mar | 38 91T Ay feafa a0 am
feafa ag &fF st forrHl 3 atm QigTaga
g qar #Y gar-—mfe qa@t 7 |y g
fF Mo ad A =1 Imrea Aivfhs ]9
% FIO0 WY R gaT—3aFY Wt agey
faa aw gfaa 3 afw & 0f q@w &Ql:
3 v feami 3—a3 fFami uz aw
AZY @l Mar-gaFr ofeorm ag gar @
£ wg ffam aady ®a| ¥ sar, S,
RTT 38 9AHIT &1 AT #4TR 419 AT
12 sarar saifga 81 @ & wWWifs I
@’ "€ FART Agy qwdy, arAy W surEr
AZT ATAT | 39 T AT #) gIAQAA AR
F %Z7 § f5 3 7903 27 g *T wa7
F AT 4 vceat faQdy ard § o1 g3
fauw sre Far 9ara TR At @ E 7

afran ara, faust g 7 943 atar
argat g, ag & 7 99 ag v } = 3m
aTRIT & A ARy T ¢ fesedy qaiaa
3AF QT &7 |garr gt & gr § A
39t #1 afvorn 8 f& 919 315 A &Fv
500 w40 Wfa fagest a® uwga m@ & |
AT § AMAT |[7gal § 7 39 qMa F FTea-

fagar ¢ & 3= swwre ak fasdy
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, 9q7aA & aTg-¥9 Agy 8 7 AT Q-
| g A faedt F AF 3 WA wrawm F A&\
B8y T W@ g7

SHRI ANNASAHEB P, SHINDE :
Sir, the hon. Member referred to my
colleague, Mr. C. Subramaniam’s state-
ment about 30 million tonnes of wheat
production. T would like to put this in
a proper perspective. This country has
the capacity and potential to produce 30
million tonnes of wheat in the near
future because, in fact, this is one of
the items where the Fourth Plan tar-
get was totally fulfiled. In fact, the
Fourth Plan target was 24 million ton-
nes and two years earlier, we produced
26 million tonnes. There is no doubt
whatsoever that this country has the
capacity. Now if there are any weak-
nesses in the programme, it is our duty
to see how they can be removed and
how we can reach a production of 30
million tonnes. The other point, made by
the hon. Member is, why not pay a re-
munerative price to our own farmers
and encourage them in production. 1
entirely share his sentiments. There can
be np two views on this matter. But
the suggestion which is implied in his
statement that we should pay the same
level of prices to our farmers which
prevail in the international market
would not be correct. |, .

Y THTHAIT ;ST 2 AW g Ay KA
fF argr 91 ¥ @ € a8 ifemA wiEd |
3, ¥ A1 %8 @7 § % am 37 F1 w1/ 79
steargd 3 |

SHRI ANNASAHEB P. SHINDE :
That is what I am saying. The inter-
national prices of wheat fluctuate so
violently. It is common knowledge in
this country that for a number of years,
the landed cost of imported wheat used
to come to Rs. 55 to Rs. 60 per quin-
tal while we were paying to our farmers
Rs. 76 per quintal. Now, due to the
J deteriorating world food situation, the
| international prices have shot up so

L

W
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high that to relate it to the prevailing
level of our prices would not be a
correct thing. We cannot reduce our
prices when the internationgl prices come
down and we cannot raise our prices
when the international prices go up,
because our prices must have relevance
to our economy, to the  purchasing
power of our consumers, who have a
very low purchasing power. But, at
the same time, as I said earlier, the
main emphasis has been on production
and top see that remunerative prices are
paid to the farmers. As far as the gene-
ral sentiments expressed by the hon.
Member are concerned, there can be no
two views and I agree with him.

Then he refererd to the fact that a
very high level of prices is prevailing
in Delhi. Of course, hon. Members
are eminent social workers and they
have their ways and means of gétting
information. I am not challenging the
individual information which they may
have, but I would appeal and very
humbly plead with that hon. Members
not to help create even unintentionally
a scare in the country. Their intentions
are very honest and sincere in bringing
this to the notice of this august House,
but I wish that we do not even unin-
tentionally try to help create a scare in
the country because though 1 cannot
have very precise information on black-
market prices, my information is—with
whatever limitations that are there—
that some consumers in Delhi are per-
haps paying a very high price to indi-
genous wheat, which is amber-coloured
and which used to be growth in the
past and which has a better ‘Chapati’
quality and all that. Some people, per-
haps 1 per cent, are paying this price.
But to create an impression that all the
population is paying this price would
not be correct and it would adversely
affect the country’s economy.,

sfy T TR 70T AU ST dEr
2 3[FT |
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SHRI ANNASAHEB P. SHINDE:
About the question whether any action
is being taken against traders, here in
Delhi more than 1,900 raids were con-
ducted against traders in Delhi. In
fact, a number of cases were filed in
Delhi against traders.

SHRI RABI RAY : How many under
the DIR?

SHRI ANNASAHEB P. SHINDE:
1 can give you the information : 1,986
raids were conducted; not a single whole-
saler was left out of the raids;
319 cases were registered with the
police, out of which 295 cases are under
Essentiall Commodities Act and 24
under the Defence of India Rules.

SHRI RABI RAY : How many were
arrested?

SHRI ANNASAHEB P. SHINDE:
I am prepared to lay the statement on

the Table of the House. There are a
very large number of cases where arr-

ests have taken place.

SHRI NIREN GHOSH (West Ben-
gal) : How many big wholesalers or
big landlords have been arrested and
put in Jail?

Sy Tdy T ¢ Arg Far e S-Er
frigarz gu & sAst |

SHRI ANNASAHEB P. SHINDE :
I have said that there are almost 2,000
cases. I am prepared to lay on the
Table of the House a general statement
as to how many havg been arrested
and in how many cases prosecution has
been launched. I am prepared to lay
an elaborate statement on the Table of
the House for the information of the
hon., Members.

SHRI I. D. SINGH (Bihar) : What
is the quantity of foodgraing seized?

SHRI ANNASAHEB P. SHINDE :
About quantities seized ¥ would frankly
confess that the quantities which have
been seized are not very . . .(interrup-
tions)
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o NARFwIT e (3T NIA)
AT BAR fod w0 Fa 91 wamF a8 faar,
agdl 2 @t F X F g |

SHRI ANNASAHEB P. SHINDE :
I am getting different types of infor-
mation, that many traders have seized
to operate because of these raids.

SHRI NIREN GHOSH : No, no.

SHRI ANNASAHEB P. SHINDE :
The items seized include sugar, vanas-
pati, maize, match-boxes, suzi, battery
cells, wheat, atta, cement. The raids
were conducted most impartially.
Nobody escaped from the raids. It
meang as far as Delhi Administration
is concerned, there has not been any
large-scale hoarding. That seems to
be the result of these raids. As far as
Dethi Administration is concerned, I
must say they took very strong steps
for conducting the raids. .

DR. K. MATHEW KURIAN
(Kerala) : On a point of order. The
Minister is misleading the House. There
is a reported statement by the Chief
Executive Councillor of Delhi Admi-
nistration and responsible Members of
the Delhi Administration in which they
have admitted that there was large-
scale leakage of informations has gone
out before the raid parties went and
traders had already left and removed
their things. I can challenge the Minis-
ter’s statement. . .

SHRI ANNASAHEB P. SHINDE :
Dr. Kurian challenges every time. The
Chief Executive Councillor himself con-
tradicted that report.

Tlo Ao Yo HAZAT : (IAT 92W)
3gTeRm ward, /A faed Y 9¢ aga
§3T q¥A A"AT g, T IgA ATAT § @-
fau f S ++Y ag |am® Amar g ar g
Tua alsy Ay g, 3P 476 FE ST
agt ¥ 1 s zafae ad @ 5 zAsy
Mfa maa @ ™ 1 a7 4T« ag A& §
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fa &

SHRI ANNASAHEB P. SHINDE :
Issue.

Ilo WEo Yo HAgWT : H a”:|AT § f&
30 &Y, 35 fafmas za 21 m%ay §
ame Avfa wd g1 | aaw 38 § 30,
35 a1 28 fafgga =4 faaar «wy dar
g1 seFT faawor #3 g,  fefesgma
59 grm ! agh Faar ueffasea
amar fafasdy 7 Azw w9 fHar &
AFMATT @ 3 | H 8T A g &
W ug Fax A 5 gmeim ¥ @ E, Tr
TR ¥ W, g argn ady ¥ AEg
agdt At @y g 1 arawr Afa waa 2w
q AMF zZeg oY aF THq AW+ A9
AT J|qifedt 97 90Er F& N CHT
FTAT AR ar s aanrfal 3 fawrs
FIT 730 A9V 3 A19 TET 9 &A1
333 arg {rgFr fRdA-wm anit o« ST
am ¥ 33, foay ¥ ge 3, wa wma"
FY 98y & % O @ us qarHEr W gu
g1 3% ady amd ¥ Y g9 & 9AF
AR wHsT WT 1 |/ YA Agar g F
g faas STz 3 S & 3R
9w fafaczc 2z 9% &, 0@ #1 78
g f& gw dEa gl =gy 4, W
aXa8d 24 & ggd A& 0 ATET |
TR Sy 3 wam faar,  afamr &k
99t FY A F¥ @Y 3@y arza fag gu
21 3 3FT AT W2 | Ag 74T AT
g ? 9T SrEde &7 S S g 38"
s Fateat § 72 A2 =20 & 5 39 €a-
awd 71 ufafenz #ar awd a9 s
7l A dfafrde g ] ey 2 7
d gear Argar & f& a7 &1 s fawga
zaq fasew § f5 amad 4y adr & wm
F1 ar AaF fefaedy § Haamd 3 o-
28 938 § W @idwme amEr  Hifa
FTIWT T E + W arRar g & arq Ay

AY
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F XY we gl ) faedy ¥ ane ag @
RET & AT UK F000 T ATEY Tora AT |

3% 737 3% AT & 5 @ &w 39
B9 79 e W17 g3a 3y 3 faedy
wET § A7@T siedy qar & faaxt T
17 § sgrar arF Y% Am Al T 9T
BT 93T § | A% gim WA AT
FAT &1 A WeAa § 5 o 3gwa 2 fead
WA VWA F1S § 1 ag WY F qraar g, sat
a9 FET & % 38 =afm § St g e
AT AEy & Al @rgi aredr 0d §
a3 wia vimasE 7@ § 3491 3 wo
4 ®o AT 5 Ro F g AT 9gal 2 |
®I? GRS WA ST § 3aF sFe &Y
874 & 92 91 @tax & | sy mew
N agwar gz famar &1 zaE)
TS YT giAr & 97 Aifaan ®a a7 A
far sirar & 8% nzg % fan | | sear
g f% wam "ifaga =a #Y maz &1 Agy
€ aF@ g &7 afaen a0 ) s @
TR T WAT N TR W F A=Y AR 3857
STHS3 T 3 AE AN H 4 %o, 5 %o
At 6 %o F AR 92 famar § oz 33 AnR
%A F IHz-gae, WA F1 fAwenr
%3 &1 zafag F qear =gt § fr 3a
art afvfeafn F1 2@d gu Far TEENe
ST A wTEr gare R oA deg
a% gr-aws 1 ufafare 2% s
®A7 7GR WY FHY IAA Far faar s |
faaar ara #@r 21 saar am & § 9z
3977 @dt faavor gy 1 aaFr ag e
@AT i f5 8w § 4w am v
d a9l v § | ) am 97 Sqar 71 9 |
ag difa @1 aare § sl w7 aF Aifg a8
et Al g2 wwg A ey s |
4 wigat § f5 am Ak q349Y s agt
92 3 | ag Fia gA F) Ag5E AT F AFdAY
fx 2m %an 3T WL 1 *am Ay am gdew
&Y 93T &, T@a adF A, Ta T A |
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q Fgar argar g f& amd fag ag
3w A3y & f5 wm3 9wAT ogdy A I
ared sy @ac 23 frogw aAr g § A
TF AT FTA | HIA €A 3H i@ [P
g fo gsrdd aadt srET agt 9 0@ |
IF 3 997 TR A7 ATG IJAF UF AgV
WHRT |

wWa 1 whfEm & 9 a7 7w
e W WA & Marn § o5 ArE-
femd ®1 Ama gefag azrgar &1 3 A
afgear-afzar wra w1 93:4 2 ot sfgear-
afgar o #1 49% 1 #a gark Ay
F Fgt qv geyewA fFar A 150 ATL-
fagi #1 sy 9xg fMar | A Wa
TR F g i@ AT gAr § A A5
st Aifsfead &1 ARw §A w@r g S0
SAFY S A usal ¥ A qAWr §
zufdn @@ F1 F2T 930 @A 3§ FAMRT
qfaa evay &

fr? migy are dau 9 @@ 9@
Wi al 3z /7 6 | AR AW qEEd
¥ 42 gu & zafe wu-am AT @24 |
§ argar g AYfa & wAM@ 9% WS
F3 # Farg f& A1y I Al § i
fgq AYfa #1 afeqare s@ K[ =7
QA-TET T aFq |

SHRI ANNASAHEB P. SHINDE :

I have great respect for my very senior
colleague Dr. Ahmad. . . .

DR Z. A. AHMAD : What is the use

of that respect? You never listen to
me.

SHRI ANNASAHEB P. SHINDE :
Today I have seen him absolutely emo-
tional on this issue. . . .

DR. Z, A. AHMAD : Sometimes one
has to be emotional.

SHRI ANNASAHEB P. SHINDE :
I would say that if he thinks that there
is any easy solution to the food eco-
nomy of this country, I think it would
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not be a very correct conclusion. We
can have very honest and sincere diff-
erences on policies. I know his inten-
tions are very good and sincere. But
if he thinks that the policy is at fault,
then why blame the administration and
the Ministry? Even our administrative
instrument mneeds to be sharpened. 1
know the weaknesses of the Indian ad-
minstration. The whole House is
aware of that. You cannot improve ali
these things overnight. To put the issue
in proper pespective, I would say this.
In this country, I agree, public distri-
bution must have a very important
place. If you say that we should have
total rationing, I think it is not a very
easy proposition. . .,

DR. Z. A, AHMAD : I never said

that. There should be proper distribu-
tion.

SHRI ANNASAHEB P. SHINDE :
We are for substantial procurement and
for bringing sizeable section of our po-
pulation under public distribution sys-
tem. That is our approach. Now, how
to bring about procurement?

oft W@t A ;A3 urfor w2 4d 3 ak
T oY gt 21 arfear %Y 3 g Fard
T3 afsAs fefrasama faezw & a? &
T gar ?

SHRI ANNASAHEB P. SHINDE :
You see, as I was mentioning earlier
on the floor of the House, this year,
for instance, we have the largest ever
rice procurement and it was not as a
result of the take-over because more
production came in. So. production and
procurement are vital links.

SHRI BHUPESH GUPTA : What
is the total you propose to distribute
through your system?

SHRI ANNASAHEB P. SHINDE :
My own feeling is that at least we will
have to make a beginning with ten to
twelve million tonnes. This is my un-
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{ derstanding and assessment of the situ-
ation. But this country is so vast and
this question has been gone into a num-
ber of times, the question of uniform
procurement and more procurement. 1
dg not think it is a very practical pro-
position.

=t Qe awf ;. F@T AT AE FT NS
i agy 2y § AX AT W E ! Ag
F A4 AT BT FT 22 AT gAT
f5 ags) g8 AT us faged v a7 ad
faar 1

SHR1 BHUPESH GUPTA: Mr.
Shinde, you said you have the greatest
respect for Dr. Ahmad. But he ques-
tions the policy, your policy of trying
to procure through the wholesalers, Sc,
you spell out your programme now.

DR. K. MATHEW KURIAN:
Blackmarketing and hoarding are going
on, . . . (Interruptions).

SHRI ANNASAHEB P. SHINDE:
About the wholesalers, I have made my
observations already and I do not think
that I should repeat them., The whole-
salers did create some wrong impres-
sion in this country. But the point that
I would like to make is this: I would
like to make even statement here which
perhaps some of the honourable Mem-
bers will not like. This year, because of
some setback in production, the take-
over policy will also have some diffi-
culty which fact is not being apprecia-
ted because everything is becoming an
emotional issue here.

st M wwt ¢ 3z THWA F 4I@

T4 &, ®Azm #7 I 7 1 e arw
ANGT 47 wM@ T S FaAT ST 34
are arg 0% fagrd «df ST A &%
703 |

SHRI ANNASAHEB P. SHINDE :
We are not, I would only say, against
the take-over. But with regard to that,
in joint consultation with the State Gov-
ernments we will take appropriate de-
cisions at the appropriate time. That

Ll
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can be done only before the harvest.
TIf in the States where there is a very
massive surplus we have to resort to
monopoly purchase system and even
take-over of the wholesale trade and
issue through the Government distribu-
tion system, the policy will have to be
decided and 1 cannot anticipate the
decisions of the policy-makers and this
can be done only at a later stage.

S gHIT WEEE (39T 92W) ¢
SYAq, A9 g9 % &g g q%ar @
t foR ame &1 SFF oF AT
7T ST & {38 AiQidr & ST 8
FiE aq fAredY 7Y 0 e ag g fw
Fo mw &1 feedr & aifaws ox wT-
gf<are FTgHH [T T@T 97 W7 q@i 6%
uE At A&y oY et uA Fsgar wifad
FT Ar_WT 427 A7 | 38F qqrar f& 17
ard®@ A 25 arig ax am fxa 9Fi%
¥ 38 2 ayly, 3.20 %o, 3.25 %o
3.30 To &1? 3.35 ®o | Fg UH I3
Aa 9Y 1 397 %@l f5 fegram # o
FATAT AT Fil g i fo5 AA 7 avg
& agf v 5T A 30 gIg UF AR WH
AW | AT AW <HATY A & = @
£ M T A #2727 Y feedt B
agT dA w3 fFar faaar qg =g atew
fam sraar 0 giwa ag § f& s Wk
ar amEr 1.61 %o afa fadr & feaw
AT I 1 AT ZEFT AAY aF T AGY
qia 3 | War avEie fgay § f& faen
qfFd UWT A7 §FA 97 wEr qI Agr
famar &, &fFA a9 § 4. 50 %o ufa
frar qardifaa @) faaar atg am ade
w%d § | amF! waA gar afg fr
a7y ATy qreY § AR AW AT F3AT €
f% za 1% 9< 6 %o fraAl mar fadam
sy |ET 2 fF Al 3@ a| &, e

AT @I § AT 393 ST H RO FT HA7 |

arzd & 7

| W KT . FAF feqre gy a1
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sy gida wrwdw ¢ A FzAT § A

fgra 7 #ffe am |

3a% T.2, FaT %2 @ @) § % 1A
49y B WA w1 HAL 9T AG 1 Ro
28 4% fFe 49T W7 W& 7 Fav 33 1A
ag & f7 aorely ngel ards A A0 g
GwA F1 gEiF av 1 % 61941 fadl &
ard A=3 of @ 3 7 AT AE 9Fd
arg o, fifag ( ag @Ew a7 aga
T g

zq% @1z, a7 ag o F1 A
g ® W FfAdy wm ¥ TR A, S f
far qET 9 Fy AW A A0 WAl §
28 avg &1 #3.fadt aar W1 4G & 99H
Fead ar gy feeddy #71 FF(aq ®
farFre @ar fear s ?

foz 4 wmar igar g fr wrafee
grff @Iy @1 ag  Srgifsw  gnzd |l
® & #0 M TAR R R E AT
far #7% 3 ? @ @A &% § Al
IAFY 7= FT AdF FQ

gady Az 4 agh o fafeds a4-
fenr ®/ s QAT FAET H QT A7
3A% F1$ agarr amd faar P weFR
ar srgs uefafaszma & #7379 9
F{ €aT 9T 1% agawr {&ar & ar gy
faar & | FAfear 747 &7 & v F7E FA
grar Agt & 1 (awa &Y =€) A fH7 ub
wFTe TEAT WigAl § Aaw uF Mg
gy fad a3 a3 wrEg #1 GFT g ?
w7 oA w7 @A e 2 P uF WE
Ay wrer mar, WX § smF faagq
fafrma ®v 8 =Fgai Argar g WRT il
2 FE@r glAT £ SHF U™ ATT 9gA
srdr 8. ..

o Ao Yo HZAT afer s
qata faar & fx @1 femsitaee  dfea

agt & faedly §
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W eRT weEg ;. gaay A
?a? Ffag 353 a1 § | 283 sarar
AT SgAT §, q4Y snfman sand)
R & oFar ow qar7 g fa fasely
gfamm sy gam UF 15 Fa7 fayy
AW P frEre wgar & RFT 105 %o
fmﬁﬂ% B AN, 300 %o fray au
& AR ? 2@ g0 g famrz #ifan

wfadY wam 4 quay AEATE | Ay
na‘r\ TRl ag wwe w30 5 @) CH]

* 20 T2 7y arfady @l aad,
SAFT A FANT AGE gaAr, P oany
& WAk 5 @ fear qoEr 9as q-
3T a4 smar argar § 98 waa
AT AT ALY AT, T AW |y 9t a7 Ay
AL S SR A CEE ) R P
F-AEY A A ) Fmifen @ ?

SHRI ANNASAHEB P. SHINDE :
Sir, in the statement itself, I have ex-
pressed our great concern about the
present prices of foodgrains. Naturally,
there are very disturbing trends in the
economy, and all of us are concerned
about it.

As far as the taking of co-operation
of any party is concerned, we welcome
such co-operation. That has been our
policy. . .

SHRI HARSH DEO MALAVIYA :
What is the concrete action?

SHRI BHUPESH GUPTA : You see
the picture in the ‘Patriot’ how Commu-
nist co-operation has been welcomed. . .

DR. Z. A. AHMAD : And they were
very peaceful; they were doing noth-
ing. . .

SHRI ANNASAHEB P. SHINDE :
I am not aware of this particular inci-
dent. T will see to it.

Sir, abour the suggestion relating to
Delhi being included in the Haryana-
Punjab zone, the main difficulty is that

[RAJYA SABHA]
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for whatever little procurement is taking
place, the prices will go up, That will
come to a dead end. This was consi-
dered even in the earlier period when
this policy was formulated, and it was
considered that State zone should be
more appropriate in order to achieve
our policy aims.

SHRI HARSH DEO MALAVIYA :
Sir, I could not follow. Will you kind-
ly ask him to repeat?

SHRI ANNASAHEB P. SHINDE :
Sir, I have stated that at the time the
policy was formulated, this was consi-
dered, but it was not thought appro-
priate to do so. And in the midst of
season to change the policy like this is
not proper and advisable. At the time
the take-over decision was taken, we
maintained State zones, because it was
considered that if it was linked with
Punjab, Haryana, West U. P. and other
areas, the procurement will become dif-
ficult. It would be a very difficult pro-
position. What needs to be done pos-
sibly to meet the requirements of
Delhi, to the extent possible, is public
distribution. That should be our ef-
fort. That I explained earlier. About
the rumour which has gone on that
Government's issue price is going to be
Rs. 161 per quintal. I think it is a
very wrong impression. Government do
not propose to increase the issue price
in between. Government’s issue price
to State Governments including Delhi
has been Rs. 125 per quintal and that
will continue and in addition to that
Rs. 5 to Rs. 7 are added for fair price
shop owners and other retail distribu-
tors. So that will conlinue and there
won’t be any change in the price struc-
ture.

SHRI HARSH DEO MALAVIYA :
What about maida? And what about
my concrete question about your deci-
sion to reverse your earlier decision?
| Do you agree that it was wrong or not?

.

(No reply)
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SHRI SALIL KUMAR GANGULI
(West Bengal) : The statistics given by
the honourable Minister regarding food-
grains necessary for feeding the people
of Delhi is apparently based on wrong
hypothesis and wrong information, be-
cause there is a flourishing open market
in Delhi. It is not merely one or two
per cent of the population who have to
resort to that, even people—there are
many such people in Dethi who are not
covered by rationing system; not only
these people who are not covered by ra-
tioning  system—who are covered by
rationing system are compelled to go
and buy in the open market,
market. In fact, it is necessary not only
because of the inherent quality of the
wheat as mentioned by the honourable
Minister, not that red wheat or amber
wheat makes any difference to them;
usually the poor people, the poorer clas-
ses, have to buy these things because
they have to buy wheat only, they are
sot people to supplement their food re-
quirements by high protein and other
things. It is not the inherent quality or
red or amber colour or bad quality
wheat which is supplied through the
public distribution system. The wheat
is sometimes absolutely uneatable as
supplied by ration shops because of the
initial procurement of bad quality wheat
by Government and secondly because of
bad storage system. And when it rea-
ches the consumer, he gets it absolutely
rotten. So it is not merely one or two
per cent of the total population who
have to buy wheat in the open market.
Then there has been what is called a
ban on export of ex-levy wheat by Pun-
jab Government. Then the railway yards
ate utilised, as railway yards of every
progressive Government should be, as
store-houses for hoarders and black-
marketers. Then wheat price in Delhi
has gone up to nearly Rs. 500 per
quintal, In retail market it is being
sold at Rs, 5 per kg. This price will go
up higher and higher in not a very dis-
tant future. It will be sold at Rs. 6
per kg. or Rs. 7 per kg. and there will
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be food riots as usual. When it hap-
pened last October, or last September,
the Divisional Commissioners there,
some of them, wanted to declare their
divisions as famine-stricken areas and
wanted more foodgrains. They got a
reply from Delhi that we are sending
you more companies of the Central
Regerve Police, when the people want
food, they wil] be given bullets as usual.
Then it has always been a peculiar
feature that in Super Bazaar prices of
all cereals have always been higher
than the prices available in the Pahar-
ganj market which is very closeby;
possibly because of the overhead, costs
of the bureaucracy this has to be so.
However, this is due to the policy of
the Government to surrender to the big
landlords and big wholesale traders.
The Minister just now made a statement
that his intention is to procure 10 to
12 million tons of foodgrains for runn-
ing the public distribution system which
is less than 15 per cent, according to
Government statistics, of the total food-
grainsg produced in India. 1 would like
to know whether any survey has been
made of the total foodgiains produced
by owners of more than 10 acres of
wet land throughout India. Our assu-
mption, based on certain facts, is that
these people, owners of lands of more
than 10 acres, throughout India, pro-
duce more than 50 per cent of the
tota] foodgrains. So we demand that
the procurement policy, which is at the
very root defective, should be changed
by making a compulsory levy of all the
foodgrains, all marketable surplus pro-
duced by owners of more than 10
acres of wet land. And you leave

1.00 r. M.

the smaller ones, small farmers
to sell in the open market in
their respective villages  accord-

ing to the law of demand and supply
and get such price as is permitted. And
to feed the cities, this section—the
owners of ten acres or more of wet
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land—should be brought under the
compulsory procurement scheme. Now,
I would like to know from the Minister
whether any survey has been made as
to the total quantity of foodgrains pro-
duced by this particular section. Sir,
the wholesaler is to be blamed certainly.
But, Sir, it is also a fact that the whole-
saler is in a position to raise funds and
bring more commodity into the market.
Sometimes, he also goes on creating
scarcity. Bug it is essentially the big
farmers because of their large holdings
who are the main root of the trouble.
They are the section pampered by the
Government for their political purposes.
1 would l.ke to know whether the Gov-
ernment have any intention or courage
to touch them.

SHRI ANNASAHEB P. SHINDE :
About the last point made by the hon.
Member 1egarding the producers’ levy,
I can only say that it is a suggestion
for action. As far as his question whe-
ther there is any survey as to the mar-
ketable surplus with those who have
more than 10 acres of wet land is con-
cerned, those surveys are not there, but
some studies are carried out. Normally,
in this country it is known that out of
the total production, roughly 30 to 33

per cent is the marketable surplus. It
differs from crop to crop, foodgrain
to foodgrain and place to place. In

areas like Punjab, it is even 40 per
cent or 50 per cent. In the case of
wheat, 60 per cent of the total produc-
tion is marketable surplus.

Sir, the hon, Member made a state-
ment about the position in Delhi. Sir,
from one of his queries, the impression
should not go that we are not bringing
substantial quantities to Delhi. As 1
said earlier, Delhi’s population is 46
lakhs and the ration cards issued are
50 lakhs. Therefore, it is obvious that

there may be some bogus cards. But
there is also the additional problem of

floating population of Delhi because a
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large number of people come here. But
as far as the permanent citizens of
Delhi are concerned, there is no di-
fliculty whatsoever in getting the ration
cards issued to them. And, at least, the
permanent citizens or residents should
not have any difficulty in getting con-
trolled foodgrains in the city. Sir, the
hon. Member made another point and
I would plead very humbly with him.
Sir, he was saying that the prices would
go up. Of course, 1 am not an astrolo-
ger to predict that. He even said that
food riots would take place.

SHRI RABI RAY: They have al-
ready taken place. They are taking
place.

SHRI ANNASAHEB P. SHINDE :
Sir, I am aware that food situation in
the country is difficult and we are go-
ing to have a difficult time, But the
point is, as compared to last year when
there was tension and even some law
and order problem in some States, this
year, the food availability ig relatively
much larger. Wheat situation is different.
But wheat occupies about 30 or 25 per
cent of the total production. But if we
take the total food basket into considera-
tion, the availability of total foodgrains
in the country, as compared to last year,
would be, by and large, almost 7 to 3
million tonnes more. To presume that
there is going to be scarcity would not
be a correct thing. Wheat, of course,
because of setback in production, may
present some problems. And I would
appeal to the hon. Member not to create
an unnecessary scare,

SHRI A. G. KULKARNI (Mahara-
shtra) : Sir, the hon. Minister has sta-
ted that the prices of wheat are being
controlled at about Rs. 150 i.e., Rs, 125
plus expenses. 1 charge that the Minis-
try of Agriculture is more or less
responsible for these price increases not
only in Dethi and Bombay but-alsp in

other matropolitan  cities. In this
connection, I would like to know whe-
ther it is a fact that the Government

Nk
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of India has issued Wheat Price (Con-
trol) Order, 1974, fixing the selling pri-
ces of wheat in the surplus States at
Rs. 150 per quintal including all char-
ges up to the stage of despatch. This
order has been issued very recently, If
it is a fact, then there must be some
magic or some dream whereby in Cities
like Delhi and Bombay the sellers
can sell wheat at Rs. 150 per quintal
apart from bearing the additional trans-
port charges, So, naturally the wheat
traders have withdrawn from the mar-
ket. How can you blame the wheat
traders for hoarding? They have with-
drawn from the market since if is only
{ogical and due to this Order the prices
have shot up, I think, to Rs. 5 in Delhi
and Bombay. Prices of not only wheat
‘but also of bread have shot up. There
is no bread available in Delhi. Not
only the workers and Government em-
ployees but we as Members of Parlia-
ment are also not getting any bread. You
know it, Sir. You are also not getting
any bread. But, you aré a very hum-
ble, apologetic person defending Gov-
ernment policies, which you have been
doing for the last three years.

Mr. Shinde, please come round to a
realistic plane and admit that these are
the failures and have some pragmatic
approach wherby these Orders are with-
drawn. What Mr. Ganguli said about
Bombay is an absolute fact. 1 humbly
warn you and your Government that
October-November period is going to
be very serious. You will not only face
riots but a revolution is going to take
place if we fail and strain people’s pa-
tience, There is no integrated policy.
Punjab and Haryana have backed out
and launced movement on Trade ac-
count. Now, they say some permission
has been given—When the question of
permission comes, corruption and black
market starts working. Why don’t you
have a pragmatic policy? In view of
these things, what steps are you pro-
posing to take?
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Now, Sir, I want to ask another
question. From the U.S.S.R. you have
imported 1.7 million tonnes. Is there
any possibility of any further imports
from the U.S.S.R. and are you having
negotiations with them in that connec-
tion?

MR. DEPUTY CHAIRMAN : Mr.
Kulkarni, that is entirely outside the
scope of this calling attention.

SHRI A. G. KULKARNI : The hon.
Minister has stated that Delhi has been
given wheat from the Central pool. Has
he seen today’s press report about stop-
ping global purchases from abroad? I
think the problem will be further ag-
gravated and so I want to warn Mr,
Shinde that this is a very sensitive and
provocative matter and react in a very
provocative way. This should be treated
as a challenge to your Ministry and
not as a humble and pious serman from
you.

SHRI ANNASAHEB P. SHINDE :
Sir, I would not like to touch upon the
import aspect because that is really out-
side the scope of this calling attention.
So far as the first part of the hon. Mem-
ber's question is concerned, it is
true that orders imposing price restric-
tions were imposed by my Ministry, It
is true that my Ministry did issue such
orders because two months earlier the
wheat prices were going Up in the pro-
ducing States as well as in fhe consum-
ing States. In order to protect the in-
terests of consumers and also in order
to see that the deficit State’s interest is
served, we did issue orders regarding
price restrictions in consultation with
the State Governments and with the con-
currence of the Central Government
these Orders did come intg force.

SHRI A. G. KULKARNI: And,
Punjab and Haryana stopped the ex-
ports.

SHRI ANNASAHEB P. SHINDE :
As I said earlier, it is true that because
of some statements in Punjab and Har-
yana regarding banning of exports, there
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has been some spurt in prices in Delhi
and also in the other parts of the coun-
try. As I said no State Government
can impose unilateral restrictions on
movement of foodgrains without the
consent of the Central Government. We
have already taken up the matter with
the Punjab and the Haryana Govem-
ments. We are finding out what should
be done. But, the general impression
should not go round that wheat move-
ment from Punjab and Haryana bhas
come to an end. (Interruptions)

MR. DEPUTY CHAIRMAN: No
more questions please.

SHRI ANNASAHEB P. SHINDE :
Sir, we are aware of some of the diffi-
culties of the deficit States to which my
attention hag been drawn by the hon.
Member, We are reviewing these orders
and the position from time to time and
we will see how within the availability
as it is, the interests of the deficit and
surplus States can be reconciled.

MR. DEPUTY CHAIRMAN : Mr.

Niren Ghosh, you wanted to mention :

something.

SHR] NIREN GHOSH : With your
permission, Sir. . .

SHRIMATI LAKSHMI ¥RUMARI
CHUNDAWAT (Rajasthan) : Half a
minute, Sir. I wanted to ask one ques-
tion.

MR. DEPUTY CHAIRMAN: Mr.
Ghosh, the lady is very insistent. Let
her put her question.

meft At FA FuvEa - 0 foee
qred 4 fAdaw FT TEAT & 5] 9
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gEII A T, F&T Ay FA fF
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St A%, d) A% ATFY 415 fra® qid
B qadY § 26 AT a7 Hfsq

[RAJYA SABHA

Nitrogenous fertiliser 128

SHRI ANNASAHEB P. SHINDE :
Sir, as far as co-operation from enligh-
tened hon. Members like the hon, lady
Member is concerned, I think we will
very much welcome it, and in this mat-
ter, in the present difficult situation, any
voluntary  effort also would help the
Government efforts. Government very
much welcomes it and I am glad the
hon. lady Member is taking interest
in these matters,

SHRI KRISHAN KANT: What
the duration of the night ?

SHRI ANNASAHEB P. SHINDE :
I want to seek the advice of the hon.
Member whether the duration of the
night can be reduced.

is

RE. MANUFACTURE OF NITRO-

GENOUS FERTILISER FROM COAL

BY THE FUEL RESEARCH INSTI-
TUTE AT DHANBAD

SHRI NIREN GHOSH (West Ben-
gal) : With your permission, Sir, I
want to draw the attention of the Gov-
ernment and the House to an extremely
important development that has taken
place in the sphere of nitrogenous ferti-
lisers. After long research, the Dhan-
bad Fuel Research Institute has

pro-
duced nitrogenous fertiliser directly
from coal. It is like this : Firstly sott

coke ig transformed into polycarbolic
acid in water and this polycarbolic acid
is then transformed into nitrogenous
fertiliser and it is far better than the
nitrogenous fertiliser that is being sold
in the market. And it is very cheap—
40 paise per k.g. Japan alsp has deve-
loped such a technology but this Indian
technology is far superior to that of
Japan. Japan has asked the farmers to
take thig nitrogenous fertiliser. But the
Indian fertiliser is two times more effec-
tive and already it has been applied to
paddy, wheat, onions, potatoes, brinjals,
ladyfingers, etc. A sort of revolution
has been brought about but the sorriest



